\o]
NCLT- daily order- 13.09.2018

BENCH-I NATIONAL COMPANY LAW TRIBUNAL
KOLKATA BENCH
KOLKATA

CA (IB) No. 791/KB/2018

Present: Hon’ble Member (J), Shri Jinan K.R.

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING ON 13™ SEPTEMBER, 2018, 10:30 A.M.

Name of the Company Centra! Water Transport Corporation Ltd. -Vs- Vinod Kumar
Kothari
Jnder Section 40(2) IBC
SI. Name & Designation of Authorized PE————— Signature with
No. Representative (IN CAPITAL LETTERS) date
o MY Vinwd Kuvor  Ketans Wg i oo v

2. Mg ?\J\d«ASoLva, Ady - Kp,{y of Liguwidator K\L 5’7/

ORDER
Ld. Liquidator and Ld. Counsel for liquidator are present.
Heard. Reserved for orders. g’({
(Jinan KR.)

Member (J)



